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4tIl. 8bri D. Erial: Will the 
PrbDe M1aI8ter be pl('ased to state: 

«a) what is Government'. policy in 
rt·gard to unel ... iftt'd forests in 
NEFA-regarding right!. collectitll 
royalty ('te.; and 

(b) whether Government arc aware 
that the Pui,hat Keb,atll Koret 
(Co-operative Saw Mill) in NEFA u 

nOl getting enough timbers as mOlt 
of the timbers hav(, been extracted 
by some outside con trnctors? 

The Prime MiDJaer and MiDlllllel' 
or External AJralrs (8brl lawahal'laI 
Nehru): (a) The Government's polley 
is that the forest areas whicb fall 
under the definition of Jhum Land 
should bl' handed over to the Tribal 
Councils for managemt-nt and the 
royalties acclouing trom these torest 
areas should be utilised for the collec-
tive benefit of the villagers concerned. 

All other forest areas are managed 
by the Government and the royalties 
art' also collected by the Government. 
The local people are, however, allowed 
fre,-use of the forest products tor 
their domestic uses and are permitt('d 
to fish and hunt freely. 

(b) Thl' forest areas in the locality 
where the Pasighat Keban, Kore! 
Saw Mill operates wert· under lea.e 
to another concern  from 1929 to 1960. 
During this period, thry almost com· 
pletely worked out the specieS of 
wood which is in general demand in 
the market. The 1950 earthquake, th(' 
subsequent erosion and the operations 
of the Kebgang Koret during the pre-
vious four years have Jed to a turth('r 
shortage of the' orkabh~ trl.'e8. 

Being a tribal co-operalivt' concern, 
the Kebang Koret is given preference 
and encouraged to take up operations 
in forest nreas earmarked for exploi-
tation. At their request the NEFA 
Administration are con5idering the 
pOllibtUty of allotting a npw forest 
area for their operations 10 that tlrn£er 
becomes available to thpm within 
('l'onomkal dlltanc(' and the produc-
tion CO!It is thf'n!'by ini t~. 

Inlan Froatler Adadn..."..Un 
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..... Sbrl D. Ertq: Will tht' Prime 
MJaWler be plealt'd to Btatf': 

(a) whether it ia a fact that there 
wal a propopl to brin, the cadre ot 
r.FA.S. "'n on par with thole of 
the I.A.S. aDd I.P.S. In tht-matter 01 
countlnr lIf'niority and rradel; and 




